123 Written Answers [RAJYA SABHA]

Export of Rice to U.S.S.R.

191. SHRI SANTOSH KUMAR
SAHU: Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state; *

(a) whether it is a fact that rice ha™ been
exported through the Food Corporation of
India to USSR during the last three years; and

(b) if so, what is the total quantity of rice
exported in these years and what ai'e the
future plans in thi; regard?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA AZAD):
(a) and (b). Yes, Sir. The following quantities
of non-bas-mati rice were xported by the
Food Corporation of India to U.S.S.R, during
the last three years:—

(In thousand tonnes)

Year Quantity exported
1980-81 89.9
1981-82 284.3
1982-83 . 3474

A at present, there is no proposal to export
non-Basmati rice to U.S.S.R.

Infringement of Drug and Magic Remedies
(Objectionable Advertisement) Act

192. DR. M. M. S. SIDDHU: Will
the Minister of HEALTH AND
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FAMILY WELFARE be pleased to state:

(a) whether the drug controlling
authorities, both at the Central and State level
are screening advertisements of common
household remedies in the fields of leprosy
and promotion literature;

(b) if so, in how many cases the
infringement of Drug and Magic Remejd\es
(Oby actionable Advertisement) Act was
detected during the year; 1981 and 1982;
and

(c) what action was taken in those cases
and whether any prosecution was launched, if
so, with what results?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (MISS KUMUD-BEN M.
JOSHI): (a) Yes. Screening of advertisements
of all drugs, including those for leprosy,
included in the Schedule to the Drugs and
Magic Remedies (Objectionable !
Advertisements) Act is done by the State
Governments through their Drug Control
Authorities.

(b) and (c) Information is being collected
and will be laid on the Table of the Sabha.

Medical Education Review Committee

193. DR. M. M. S. SIDDHU; Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) what were the terms of refe
rence and the personnel of the
Medical ~ Education  Review  Commit
tee; and

(b)  whether the Committe, has
submitted its reports, if so, what are
its reccommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA KIDWAI):
(a) Statements -I and II, indicating the terms of
ferences and composition of the Medical
Education Review Committee are attached.



